
 उडा
 Aligarh  Muslim  University

 (Amdt.)  Bill
 ने  तीन  दफे  पूछा।  यह  शायर  इनजस्टिस
 है  मेरे  साथ 1  या  तो  मन  को  मौका
 दिया  जाय  वरना  मैं  इस  चीज  को  लेकर
 मख  हड़ताल  करूगा  |

 Shri  Koya:  Sir,  my  point  of  order
 is  this.  According  to  the  Rules  of
 Procedure  of  this  House,  it  is  for  the
 Speaker  to  call  hon.  Members  to
 speak  and  not  for  the  Members  to  be
 vigilant.  You  did  not  call  Shri  Yash-
 pal  Singh.  He  has  a  right  of  reply.
 You  may  go  through  the  Rules  of  the
 House

 शौ यशपाल सिह सिह  नामजद की  आत
 है  कि  आप  ओवर  को  मौका  नहीं दे  रहे  है
 और  खुदबखुद  उसे  कर  रह  हैं।  न  हाउस
 को  मौका  दिया  गया  और  न  मु  को  मौका
 दिया  गया।  यह  तो  सब्जीमंडी  हो  गर्म,
 पार्लियामेंट न  हुई  1

 Mr.  Deputy-Speaker:  Nothing
 be  done  now.

 can

 Shri  Vasudevan  Nair  (Ambalapuzha)
 Sir,  you  wil]  please  appreciate  that
 Shri  Yashpa)  Singh  is  a  Member  who
 never  behaves  in  the  manner  that  he
 is  doing  now.  You  should  also  try
 to  understand  that  he  is  deeply  hurt
 and  he  is  grieved  over  some  proce-
 dural  mistake,  At  least  the  Chair
 should  say  that  something  wrong  has
 happened  instead  of  saying  that  it  Is
 all  over.  When  there  is  a  substantive
 motion,  he  has  a  right  to  reply  and  it
 is  only  proper  for  you  to  cal}  upon
 him  to  reply.

 Shri  Koya:  Sir,  what  is  your  ruling
 to  my  point  of  order?  I  want  it  to
 Ro  on  record

 Mr.  Deputy-Speaker:  There  is  no
 point  of  order

 Statutory  Res.and  BHADRA  a  1887  (SAKA)

 15.08  hrs

 STATEMENT  RE:  GROUNDING  OF
 CARAVELLES  BY  THE  INDIAN  AIR.
 LINES  CORPORATION

 The  Minister  of  Transport  (Shri
 Raj  Bahadur);  Sir,  I  beg  to  lay  on
 the  Table  a  statement  on  the  grounding of  Caravelles  by  the  Indian  Airlines
 Corporation.  [Placed  in  Library.  See
 No.  LT-4721/65].  If  there  are  any
 questions,  hon,  Members  may  ask
 them  tomorrow.

 15:084  hrs

 STATUTORY  RESOLUTION  RE.
 ALIGARH  MUSLIM  UNIVERSITY
 (AMENDMENT)  ORDINANCE

 AND  ALIGARH  MUSLIM  UNI-
 VERSITY  (AMENDMENT)  BILL
 Contd.

 a  यशपाल  सिह:  डिप्टी  स्पीकर  साहब
 ने  मुझे  मौका  न  दे कर  मरा सर  मेरे  साथ
 बरसाती  की  है  ।

 Shri  Swell;  Sir,  I  rise  to  a  point  of
 order.  I  have  been  sitting  here  and
 listening  to  the  speeches  very  atten-
 tively.  When  Shri  Mirza  finished  his
 speech,  several  hon  Memberg  got  up
 and  wanted  to  speak  Immediately,
 without  giving  any  hon.  Member  a
 chance  to  speak,  you,  Sir,  called  on
 the  hon.  Minister  to  reply.  I  was
 under  the  impression  that  more  hon
 Members  would  be  given  a  chance  te
 participate  in  the  debate.  I  am  sure.
 Shri  Yashpal  Singh  was  also  under
 that  impression.

 Mr.  Deputy-Speaker:  I  am  very
 sorry,  nothing  can  be  done  now

 a  यशपाल सिह  मैने  20  दर्ज
 खड़े  टो  कर  पूछा  लेकिन आप  ने  मझे
 मौका  नहीं  दिया  तो  मेरे  माथ  यह  बेइंसाफी
 नहीं  तो  भोर  क्या  हैं?  यह  सब्जीमंडी
 नहीं  है  डिक्टेटरशिप नहीं  है।  यह  कोई


